12/2/23, 3:00 PM 30 Email

Email Consultant Judicial-NGT(P.B.)

Fwd: Notice in OA No. 09/2023

From : cesz dda <cesz.dda@gmail.com> Thu, Oct 26, 2023 12:45 PM
Subject : Fwd: Notice in OA No. 09/2023 #71 attachment
To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

With regards

CE(SZz) Office

---------- Forwarded message ---------

From: ealtoceszdda dda <ealtoceszdda@gmail.com>
Date: Thu, 26 Oct 2023 at 10:37

Subject: Fwd: Notice in OA No. 09/2023

To: Chief Engineer(SZ), DDA <cesz.dda@gmail.com>

---------- Forwarded message ---------

From: Executive Engineer, SPD-1, DDA <eespdlidda@gmail.com>

Date: Wed, Oct 25, 2023 at 6:17PM

Subject: Re: Notice in OA No. 09/2023

To: ealtoceszdda dda <ealtoceszdda@gmail.com>

Cc: ce <cesz.dda@gmail.com>, Rajender Kumar Goyal <seccl5szdda@gmail.com>

Sir,

It is to inform you that the area in question i.e. Sector C, Pocket
4, Vasant Kunj New Delhi is a denotified area since 1996 (Copy
of Notification attached) and services of the said area are being

looked after by MCD. Hence, no action is required from the office
of SPD-1/DDA.

On Thu, 19 Oct 2023 at 10:30, ealtoceszdda dda <ealtoceszdda@gmail.com> wrote:

---------- Forwarded message ---------

From: Er. Siddhant Kashyap <eo2toemdda@gmail.com>

Date: Wed, Oct 18, 2023 at 4:35PM

Subject: Notice in OA No. 09/2023

To: cesz.dda <cesz.dda@gmail.com>, cesz.dda <ceszdda@gmail.com>, ealtoceszdda dda
<ealtoceszdda@gmail.com>

Kindly find the attached herewith the subject matter mentioned above.

Regards,
Er. Siddhant Kashyap

Executive Engineer (E.O.-1I to E.M.)

Delhi Development Authority

Ministry of Housing & Urban Affairs, Govt. of India

Thanks & Regards,

Executive Engineer,

SPD-1, DDA, DDA Office Complex,
Nelson Mandela Road, Vasant Kunj,
New Delhi -110070

Ph. 011-26122318

email ID: - eespdidda@gmail.com

https://www.email.gov.in/h/printmessage?id=279781&tz=Asia/Kolkata&xim=1 1/2
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LAND & BUILDING DEPARTMENT
NOTIFICATION
Delhi, the, Sth August. 1991

No. F. 12(138)/89/Plg./L&R[2IR24. ~ In excrcise of the
P wwers conferred by subrsection | of Section 12 of the Delhi
Davelopment Act, 1957 (61 of 1957) read with Notification [ *
of the Government of Indiain the Ministry of Health, Famiiy
Plinning & Urban Dzvelopment No. 18011/28/67-UD  dated
14-2-1969, the Administrator of Delhi hereby denotified: the

1 - frefi fowmg sfeeer & feen @ X fewr  Frerfafm following colonies situated in Development area of DDA
i | = ] " ah % where maintenance of services has been taken over by MCD
ol = wietheal %) a0 fai 3 e w2 1@t b s @ w.e.l. the date mentioned below :—
) vreen Prafafae fofr & feedt e forr o & ) wf & o T et S b b 18] Y At s
i T S e e e, Sl Name of the Colony Master  Date when

ey, ¥ wEE! W o mET e A fan fafa & g W No. Plan Maintenance
i . wvi & faar w3 Zone takeu over

T B e —— ik ' ik L ——— | i ki i & S e e - poas ot =G e 2 - . o & = —

T L o e omem foqe 2 @/ a 450/ 01 1. haya Nand Vinar, F-10 TPJCIRE59/91
) - —_—— Shahdara AR R s e
’ﬁ - 6-5 1949 6-5-1991

= 2. vy oy nY-s fdi// 8763/ 91 2. Vasudha Enclave H-5 TPIG/86391

‘ e drnrqey R et Pizampurn e . o1
g = gasine gl 00 L 19-6-199y 10-6-1991
l i 213 &, By Onder
B M ey, davr wfa (o x we) G.K. MARWAH, Ji Secy. (L&R)
‘l - 2006[)0[91 -1 (291) ]
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o ¢« LAND & RUI DING DEPARTEIENT

e NOTIFICATION

- Dl the 2000 Augeag, 1996

o .

3 Mo FI2(°8)15- LERIPIg /12521 —12536.— In excicice of the powars corferred by sllh-ucllkm (1) of section-12 of the l.;ell:i -l);:vr-

lopment’ Aci, 1957 (61 f 1957) road with natificaticn of the Govi. of India in the Mir
Developrhent No. TRONTEREETUD dated 14:-2.69, the Ad ministrator of Union Turritory of Delhi herel
given in Annexure ‘A’ (60 colonies/pockels) situated in il Deveicpment arcas of DDA,

vistry of Health, B mily Planning s Uibay,

v denatifies the cololies as

i

o

. ] By OPder

" SUMANSWARUP, Commissioner & Scey.
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South : Govt. P.S.

a > 3s F-9  Res Flatsat A-8 Kalkaji Fxtn. Alongwith CSC 41,57 East : Rord 1.5 M R /W Pkt 9.3
- P est : Rosd 100 R/W to Okhla Ph.
- R ) = North : Road 18M R/W
South : Road 100 Ft. RIW
A, 15 r-9 Periphorial Sewerage 20 Kuilaji Fxn 1075 Mu. an applicable
_ !
- ,:‘ .6 9 1-56, §*'S bouses al Kalkaji PRt "B (Soutl 1.8 FFagl : B Block Kalkaji
/ I'ark Ap:itment) -—— Wesl : 9 M R/W
S North : Park

South : Razad 24 M 1w

'

OLOLOLLLOLYLLLWLLLLOLOULVLY

O 1-9 CSat Aliknanda PEC D 0.0954  FErst : Rosd 24M RJW
Wesl : SI'S Vlels
North :Centre i Schonl
South : Dusthin.

_.
&
o

r-to 1LSCat Sheikh Sagai PhITO. 0 223 Fast : Dacthen Mound Qh.ulu I‘rlmt
Wit : FBlety” —— =~
Moith ;45 M Road
South @ LIG/HIanta houses.

1 176 12 LIC houses in Vasart Kuni Maaed 1.80 Gast : Mosed lup Village
Pur Daviey Farm Weet - Mchrauli Mahipalpm Eoa o
i Neorth : Cattle Shod

Sauth : Mased Pur Village
176 12 SFS Lisuses in Vasant Kunj Sce. "B Pkt -4 11.93 l“= st DIMNU Rl
Wesl : 22

Nogth : Sewage Treatment Plant
@ South : Bawa Potlery

176 F-12 SES houses in Vasant Kunj Sec. ‘I3 Pkl 5 & 6 J118 Erst :13M Rord
West : Plot R17 Sec. B
Nqﬂll tINU
South : 3 M Road

176 P12 Housisg in Vasanl Kunj See "W PRL 1S Fol

6 Fast VG Tank -
(Pkt. 7 cailier) West % 30 M Road
Notth : Iaiijen Basti
South : Site of €°.C"
1. 170 P12 Heusing i Vaseat Kani, Sect. B Pha 1) 3.48 East : L
West : load 45 M R/W
’ Morth @ Road 30 M )UwW
Sec. B Pkt 6
Soath Masodpurf Da iry T'rim
12 L6 112 SIS heusing in Vasant Kunj See 00 Pre 7 v.30 ['l'l\l CPRE .
Pkt 10 Earlien) CSC & 15¢C Fast < 1S4
Neath - PHU
:J South : Road Y0 M /W Pri. 01
(R 176 12 Housing in Vasant Kunj Sce D PkUITYCICSC 20048 Badl : Road 75M "W
__“:, West : Read 24 MR
North : Road 74 M RjW
South : Read 75 M /W
2011 IJ(.jt)r.__ Gl s - = - i iy R e
)
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- Dev. area 7.|=nc!5uf\ Name of colony [Scheme g Taolal “{\\lm-aucc Descriplinn
. to. 7une No. Arca (11A) |
= N v 4 B s ogd 6

f -:? Jics 91 / -3 Clo FAWS houses at Shahpur Jat 0.53 East : Village ‘ihnllpm' Iat

< Wes! : Road 13.5M R/W |
:-3 North : Children Park
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P-4

F-15
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G-10

G-1)

G-13

G-13

G-13

Housing in Vasant Kunj Sce. It Pkt "G°
(Pkt. 8 & 9 carlicr)

SES & CSP houses in Visant Konj. Sec. "¢,
b2 BN

SIS houscs in Vasant Kunj Sec. ',
PRt 8 & 9

!

SFS houses in Vasant Kunij
I'kt. 7T& R

Sec. "D,
24, SES houses in Vasanl Kunj Sce. €
Pkt 1

Community Cenlie at Vasant iok

SIS hemizes in Vasant Kunj Sec. ‘B Pkt 2&3

2 CSCin Vasant Kunj.Sce: A

3
CSCin Pkt AL Sarita Vihar
SUS houses C.GL & CSC at Madipin Pkt b
2327240 8US fats Cal. Hal GAL 12
Paschimpuii
LSCat block A Y, Lanakpuri

LSCat Jail Poadd neay Shiv Nepar

LSCat Block A-1, lanakpni

neds

G251

729 East o beep Nallah
Wesl : Green e
Morth - INUJ
South @ Sce. 1

20 A Jast : Nelsan 'Mmulcl:' Rord Sec.
West @ Mehrauli Mahipaipur Rosc
Nozrth @ Road 10 M /W
South : Masedpur Villige,

1460 Ersl : 20 M ORJW

West 1 45 M Road

North @ Distt. PPak
South : Mchrauli Mahipal 'ur Real

77 Tagl 45 M Road
West 1 13 M Rondd
North : 75 M Read

South : 78 M Read.

127 Tastl : YDA preen Nelt
Wesl : Gireen 1L i
Negth - NIl WiGreen Bell
South - 30 M Read

A A5 Easl : Dastrict 'k
Wzt 224 M Raocd
Nogth  District Pk
South @ Diglrict Pk

PV est 74 M Roqd
Weel - 30 M Rand
Nogth ;30 M Read
South ;W0 A Rl
0 0768  Fasl : I'ath
Wesl 1Y S MR d
Nogth 2 Hopses
South : 18 M Read

017 FEast: G
Weszl - Road 115 M /W
North : G

. South : Road 45 & /W

10 1ast : School
Wesl : lania laie
North: toad No, 29 8

South = Janta | Iats Madipur

Fasl : Outer Ring Road
West @ Naneloidiam
Nogth = 'V Mo kel
Souoth : Park

Fasl : Plots
Wesl 2 ok
North : Road
South : Fats

Fast : Flat. -«

Wesl : PPark

North : Road

South : Flats .

0.63 Easl @ Road 24M /W
Wesl : Road 45 1. RjW
North : Road 18 M R/W

South : Pankha Road

|
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49 G-17

17 G-17
44 n-2
44 H-2
4,82 « N-5
%2 -5
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42 H-5
43 -5
12 H-5
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('SCat nlnck A2, lanakpurl
CSCat GLLR al Paschimpuri

S1°8 200/208 housing al Roltak Road

Madipur villags

’

468212 L1 houses at Madipur, Bik. 3

L3

410 Janta Houses for Harijan & Jandless
Persons al Peeragarhi

ILSCat Bik. AR, Paschimpuri

64 MICi at Lawrance Road, Pl C-3
al Lawrance Road

Dev. of land in H-4, 11-5, Pitampura

M

396 LIG at PRL. 6. J(u) l'nlnmpum
S

I»‘I-S (") Pitampura

1_’_—“_/

LSCat Smait ' nglave in 114, 11-5 Pitampura

C§C al ALl l‘il::mbum

CSCM R(D) I‘ilnmp.urn

5

g oo g

6

0, |59 Easl i Seﬂl'l(‘e lane, Parl:

¢

0,08

2.82

2.21

s

West : Park
North : Road 18 M R/W
South : Road

East : Village Nangloi Syed Road
Wesl : Distl. Park

North : 24 M Road Socicly Land SS
South, Distt, Park

- .

East : Arihant Enclave
Wesl : L1G Floig

North : Rohtak Road
South : Janta flals Madipur

Easl : Slum Wing

West : Janta Flas
North : Janla Flats
South : Road 9 M RjW

Ersl : Villege Peerngarhi
Wesl : Socicly fats
North : Rohlak Road
South : G.17

0.259 Enasl : Road 3011, le

0.16

1564 Acs

1.82

129.84

A |
0.63

West : Road 60 L. R/W
North Road 14 M R/w

East : MCD Stadium
Wesl : Road

North : Against Socicty
Soulll Horl. Land.

E.axl - .S, School
West : Park

North : LIG houges C-8
South : LiG houses G:8

Eas| : Road No, 11,45 M

West : Rnad No. 40, Outet Ring Roa §
Nocth : Rad No. %, 11.5M R/w
South : Robtak Road

Easl : Weslern Yamuna (.nnal Road
18M

West : Park l‘lly
North : Distt. Park
South ; Par!l.lanta Housges

E‘u; Road 24M R/W
‘esl : Road 200 fi. R/W
North : Wstzrn Yanina Canal
South : Road 150 1, R/W
A*n ]
Esnsl : Res. Cfi:ls
West : 0.25§ M Road
North : 8.5 M Road

_ South : Drain

T

1 e

Elst N.S

Wesl : 24 M Road
North : 13,5 M Road
South : 5 M Roud

it S R

Enst II!endl Am o
Weit : BS5 |- Gn- ¥
Morih : 24 M Road
South 3 N.S.
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42, 82 -5 CSCal Gh-g8 Pllampura ; 0.07 East : 3.5 M Road
. West : Parking MIG louses Pkt. B =
North : N.S.
South : 45 M Road
43, 148 H-7 Sec. I'& Pkt S¢. 2 (P& d 5.20 [Easl : Scc. }
, &8 e 7 Wesl : Block-1), Scc. | '

North : Vijay Vihar
Soutle : Block ‘B, Sec 1

44, 148 H-T &R Sec.2 (P&I) Plotted Pkis. 3, CH, Pkt 14.18  East : Ouler Ring Road

3,4,5,6-1, 611, 7 West : Szc. I, Avantika v 4
‘ North : S:c. 3,30 M. Road
£ gl South : Villag = Mongolpuri .
45. 148 H-7 & 8 ' Sec. 3 Rohini & ’kt. D-17 (380 EWS) & D-9 1000 East y Road 30M R/W :
(464) Sec. 3 Rohini (P&1) plotied (P&I) - . Wesl : Sec. 1V, 10M Road B
23, 508.111016,181022,2,4, 76 to 30, North : 30 M Road "l
32, 34 (CH1.) Peripherial 1, 10,12,23 25, 3) * South :24 M R/W
46, 148 -8 "'-'13 MIG DUs Pki A. Sec. 3 Rohini 0.75  Fast : Pki. 1-22
; j - West : Sec. 1 M Road
! North : Pki. I*-24
; : Soulh : Sec.2
' AL 148 -8 112 MIG DUs’ Pkt. F-23 Sec. 3, Rohin. 095 East : Ukl F-22

Wesl : Scc. 1 30M Poad
North : Pkt 15-24
' South : Sec. 2
4R, 148 H-8 Sec. 9, 13, 14 Socicly Area (R) i3c semi public 212.9 _Easl : Prashanl Vihar
facilities ! Wesl : Distl. Park
North : Sxclor-1§
South : Seclor 7 & R
o 148 F-8 Prashant Vihar, ohini 4521 East : Quter Ring Road
| . ) Wesl { Seclor 9, 13, 14
; Nnrlll Weslern Yamuna Canal,
Iyderpur Plant
South : Sporl Complex
- 10A B3 Dev. of fand at Zafrabad 23,0 Fast : Babarpur Zone
. ; \Wesl : Park
Notth : Old Zafabad Colony
‘ _ Suuu\ Gm'aklumr Park Colony
- 3 '
51. IR E-6 CSC at Pkl. J&K Dilshad Gaiden. 0.40

-

l‘a‘l Open S. w Dinin
West: MIG hotises a1 Pk, J%K
Morth: MIG howses at Pkl IR K

i Seuth: Existing Road.

'~
=]
—
-

B-7 64, MG houses in pkl. & Vivek Vihar, 0,52 Bast: Road 9M Rw
. Jhilmit Pho 1t . ’ West: Rend 186 RywW

Horth: Vaisting Cremation Ground
South: Existing Road

s). 148 H-8 160 MIG Us Pk(. I7.25, Sec. 3 1.0 . East: Pk:. G-26
" Y rd

L g West: Yc. 4 J0M Road
o h _ North: Pkt. G-27 :
v Sou h : Pki. F-24

54. 13 B-7 GCSC at Jhilail 0.02

Tast: Road 7MRW X
‘Wést! Road 60 M /W]
North: LIG fats, 9M Ror-d
South: Jﬂ M Road o Mahila Colony
55. e B2 40, CSP, houses at Chitra Vihar 0.4

o ERELE

_Eagt: JJ Colopy/Dav School
Wesl: Road
North: Nallalv

South: (luirn Viher CHDS

e e — o ——— B s e v B
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6. 143 F-13 1.8SC at West of TrilokPuri ki

7. % B2 I'reet Vihar, (‘unnhunh}v Centre
{ ¥
SR, 141} I-21
®

59. 14 E-21

1 CSC in Vasanl Kunj, Sec. 1) Pkl

(™

0, 176

affr na A fadim
HEOHAT
fz=a1, 21 mWnT@, 1996
0. o, s[155[76-m. aw, [aamaji2esgfa
haagn ufafane,  iged & mnr —3(3) g
y7: miaal w1 o w2 ge fasl ¥ 3vammIE,
< R Fo@ fag, w8 fzen Y grded wfafoor &
wakd oI T oam FA 3q U T

A, el monr At wEsdy noaaY o (abr
noags fAta A

. _ : i A,

“or, v gfra, nha'\"( qunaT )

' LAND AND BUILDING DEPARTMENT
© NOTIFICATION

Deibi, the 21st Avgust 1996

|
I
! No. F. (l‘iS)I?(:--LLBIAdni J12657—In cxercise
! o R the powers conlerred by clause‘(d) of Section 3 of
i - the Land Acquisition Act, 1894-L& Governer, Delhi
. is pleased to appoint Shri J.P. Singh, Additivnal
ﬂ ) District & Session Judge, Delhi to perform the func-
4 tion of the Court Under the said Act in the National
i ~ Copital Territory of Delhi with cflicct from  the
= dalo the assumes the charge. \ N
i - (BY OHDER
- . (
i ©,  SS.HARIT, It See.
i > 5 HADMN)
T
[~ ‘

CSC 1 & 11 Kondali Gharoli .Scclnl' ‘A 0.27

CSC 111, See ‘B Kondli Gharoli.

——— e

- 6

2 0.52

llnsi Mayur Vihar Pkt. 4 l'atk
Woest: I'alpnrgmu Colony
Norih: Mayur Vihar Pk(. 2 Road |
South: Patpar Ganj Colony Read
»

128 Fast: Preet Nagar CIIRS
Wst: Vihas Marg
North: Road 24MR/W
South; Service Lanc,

East: Res. (Gharc'i Village Fxin )
Weat: Existing Road 45M R/W park
North: Road 30M R/W
Sottth: Road 30M R/W

0.099 East: Res. (Ghareli Village Extn. NE
West: Road 45M R/W
Notth: Road 20M R/W
South: Read 30M R/W

lic 4 D-10.16 East: 18 M Road)
-2 0.47 West: 3 M Patl,

D-1¥ 0.21 | North: 11 M Road
Sontli: 3 M Path.

: fafer, aer va famed 3 fran
UIEYFAT
fzesii, 22 wata, 1996
.
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3, niT TRArh Aa f@eEi §  sanseae, faesy

seg carinw Rar F Refeies azs w) afafar
faar s faedi fafaar fo=r A sas mad amiar
W AT Agm FA & favr X agd oy v §—
1. = Sw Fe
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